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 THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA 

RAY): (a) and (b) No, Sir. However, hundred days agenda of the Ministry refers to concerted effort 

to include cities with population of 5 lakh and above under the Mission. 

 (c) The cities which are presently not covered under the Jawaharlal Nehru National Urban 

Renewal Mission (JNNURM) have been covered under the other scheme of the Ministry, namely, 

Urban Infrastructure Development Scheme for Small and Medium Towns (UIDSSMT) which aims at 

improvement in urban infrastructure in small and medium towns and cities in a planned manner. 

Funds and achievements under JNNURM 

 1466. SHRI SYED AZEEZ PASHA: Will the Minister of URBAN DEVELOPMENT be pleased to 

state: 

 (a) the details of funds allocated under Jawaharlal Nehru National Urban Renewal Mission 

(JNNURM) during 2008-09 to each State/UT, especially Andhra Pradesh; and 

 (b) the details of utilization of funds in each State/UT till date, especially in Andhra Pradesh, 

alongwith the achievement of physical and financial targets? 

 THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA 

RAY): (a) State-wise allocation of funds has not been intimated by the Planning Commission for 

2008-09. 

 (b) Details are enclosed as Statement. 

Statement 

Details of utilization of funds in each State/UT 

Sl. State Name No. of Approved Additional Additional *Utilisation 

No.  projects costs Central Central up to 

  approved (Rs. in Assistance Assistance Quarterly 

   lakhs) (ACA) (ACA) Progress 

    commitment released Report 

    (Rs. in (Rs. in (QPR) of 

    lakhs) lakhs) March ‘09 

     as on 08 (Rs. in 

     July, 09 (lakhs) 

1 2 3 4 5 6 7 

1. Andhra Pradesh 48 484,229.01 201,492.91 82,656.38 135,203.59 

2. Arunachal Pradesh 3 18,048.20 16,243.38 6,067.79 2,267.98 

3. Assam 2 31,610.71 28,449.64 7,112.41 1,653.18 

4. Bihar 8 71,181.41 39,475.72 9,858.94 0.00 
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1 2 3 4 5 6 7 

5. Chandigarh 2 5,698.60 4,558.88 1,950.12 1,434.62 

6. Chhattisgarh 2 45,987.00 34,291.20 12,145.60 7,319.43 

7. Delhi 2 49,922.00 17,472.70 2,220.58 5,066.46 

8. Goa 0 0.00 0.00 0.00 0.00 

9. Gujarat 66 503,083.56 216,796.29 95,970.06 156,757.48 

10. Haryana 4 70,446.70 35,223.35 11,785.18 8,553.00 

11. Himachal Pradesh 3 9,849.06 7,879.25 1,969.81 210.99 

12. Jammu and Kashmir 4 53,152.00 46,946.80 11,736.71 3,279.27 

13. Jharkhand 4 76,149.48 48,268.31 12,067.12 0.00 

14. Karnataka 46 382,043.39 156,947.17 51,481.40 62,143.51 

15. Kerala 10 97,579.00 63,449.60 14,075.43 3,579.76 

16. Madhya Pradesh 20 189,597.54 96,804.72 36,440.69 29,465.36 

17. Maharashtra 77 1,151,036.57 504,866.01 221,457.77 315,942.66 

18. Meghalaya 2 21,795.72 19,616.15 4,904.04 0.00 

19. Manipur 2 5,145.53 4,630.98 1,157.75 123.34 

20. Mizoram 1 1,681.80 1,513.62 378.41 378.41 

21. Nagaland 1 2,525.60 2,273.04 568.26 730.76 

22. Orissa 5 81,197.66 63,712.53 15,928.13 612.49 

23. Puducherry 2 25,306.00 20,244.80 5,061.20 0.00 

24. Punjab 5 67,961.00 33,980.50 14,100.63 14,755.00 

25. Rajasthan 14 129,016.11 77,743.49 37,908.44 35,964.77 

26. Sikkim 1 2,392.01 2,152.81 1,076.40 592.02 

27. Tamil Nadu 51 538,565.70 214,719.75 58,434.77 51,799.09 

28. Tripura 1 7,826.00 7,043.40 1,760.85 0.00 

29. Uttar Pradesh 29 472,319.95 238,705.48 68,332.88 32,910.13 

30. Uttarakhand 9 28,838.66 23,070.94 5,687.66 2,600.86 

31. West Bengal 39 350,160.07 125,750.79 40,734.76 43,446.95 

 TOTAL: 463 4,974,346.04 2,354,324.19 835,030.17 916,791.11 

*Government of India Share + State share + ULB share 




